
By Order. 

1 

(lvi. k. Siarma) 'Y k 

HIGH COURT OF JAMMU & KASTIMIR AN!) LAJ)AKJJ AT SRINAGAR 
(Chief •Justice's Secretariat) 

* ** * * 

ORDER 

No.: Li Dated: 7- 2_ - o 7 — 

In the interest ol administration, the following transfbrs and postings of the 

Senior Scale Stcnographcrs of District Judiciary of Jammu division are hereby ordered: 

1. Ms. Maneesha Vcrma, P.A-cum-Scnior Scale Stenographer in the Court of 

Additional District & Sessions Judge, Rajouri and Shri JJarvinder Sharma pj.- 

cum-Scnior Scale Stenographer in the Court of Additional J)istrict & - n 

Judge. Jammu shall swap their place of postings. 

2. Ms. Arti Gupta, Executive Assistant in the Court of Pr. District & Sessions Judc. 

Kislthvar is transferred and posted as P.A-cum-Scnior Scale Stenographer in th 

Court of Additional District Judge (Matrimonial Cases), Jammu against 

available vacancy. 

3. Ms. Nisha Sharma, P.A-cum-Senior Scale Stenographer in the Court of Pr. Distric: 

& Sessions Judge, Reasi and •Shri Rajinder Singh, P.A-curn-Senior Scala 

Stenographer in the Court of Pr. District & Sessions Judge, Jammu shall swap rho:r 

place of postings. 

Note:- 
All the Presiding Officers arc directed to ensure that transferecs are relieved within 10 days from the 
date of issuance of this order. After the completion of 10 days the transferres shall deemed o hae 
been relieved from their place of postings. Concerned Pr. District & Sessions Judges shall personally 
monitor the implementation of the order and report compliance. 

Principal Secretary to 
lion 'hie the Chief ,Justice 

No:- /c Dated:- 2 l— o- 
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1. Registrar General, High Court of J&K and I adakh, Srinagar. 

Scanned with OKEN Scanner 



Icistrr \'i2ilat1cc. I IjLI1 ('urt fJ'.iIK and .adakh, 

Rei.iti U R.0 IL'' I I III ( OUI 1 ol LLd\ aud I dd 1Ji '' in i u 

• 11 in IOITh11 ion, 

.4 r. District & Sessions .1 ridc .lammu! kaii ii K ishi war 

;\dd 1. I)itrict &. Sessions. Iudgc, Janini u Iuri 

6. Add I. District Judge (Matrimonial Cases). .Iani mu. 
7 ir in ionnai ion a ii d icessary act in ii 

S. CPC. e(urt I Iuzh Lourt ol' ,JSK Sriii ai'/Jammu IOI l Oidi11L the ime in the j Iih 

\\ebsitc. 

9. Director Finance. IIih Court o1.f&K and I adnLh For in Ibrnmtinn, 

IC) ( hiJ Llhiandn I ugh Lnuit \\ laininu i ingai foi tuhum tion nd LLLOtn2 th 

same. 

I I. Order ilc. 

• • 

1rincipaI Secretary to 

ili)11 ' blc the ( met justice 


	Page 1
	Page 2

